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Centra! Administrative Tribunal , Principal Bench
R . A . No.. . 1 20 / 2000 In

O.A. 2162/98
■ĥ

New Delhi , this th« of Apr i I , 2O0O

Hon'ble Mr. S.R. Adige, Vice Chairman (A)
Hon'ble Mr.Kuldip Singh,Member (J) •

Shr i Tar Kumar
S/o Shri '%ahjeet Singh
R/o Br9, BhajanpurSj
De I ̂ i -53 . Review AppI icant

Versus

1. Un i on of Ind i a
through Secretary,
Ministry of Defence,
South Block, .
New De I h i . • .

2. Director General Qual ity .Assurance
through Sr. Qual ity Assurance Officer,
D i rec tbr_a te' General Qua I ity .Assurance,
Department of Defence Production,
DH.Q, P.O. ,
New Delhi-11 . . .Respondents

ORDER BY CIRCULATION

By Hon'ble Mr. Kuldio Sinah. Member (J)

RA No. 120 of 2000 has been fi led by the

appl icant for review of the order passed in OA No. 2162

of 1998 on 28.3.2000.

2. The appl icant has tried to reagitate the same

-  issues which he had raised in the O.A. Al I the points

taken in the R.A were considered at great length by the

tribunal whi le deciding the O.A.

3  .After going through the R.A, we do not find any

error apparent on the face of the record which may require

review of our order under Order XLVI I Rule 1 CPC. In the

circumstances, the RA is rejected

H/'

( Kuldip Singh)
Member (J)

(  S.R. Adig</ )
Vice Cha i rman(A)

/Rakesh


